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CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BEN

AT HYDERABAD

0.A.N0,1421/93 Dt.of decision 17-11-1993,
Between:
Mohd., Jaffar .. &pplicant

and

1. Director Q Fostal Services,
Hyderabadk§egion, Hyderabad.

2. Sr. Superintendent of Post Cffices,
Hyderabad City Division, Hyderabad.

++« Respondents

Appearance;

Counsel for the applicant: Sri S. Ramskrishna Rao

P

Counsel for t+hae o eram ek - -

Corams

The Hon'ble Mr. Justice VvV, Neeladri Rae, Vice Chairman

The Hon'ble Sri R. Rangarzjan, Member (Admn.)

JUDGEMENT

-

1As per the Hon'ble Sri V. Weeladri Dan  tri--

This C.A. was filed on 12~11-93 challenging the

order dt. 29-10-93 whereby the applicant was dismissed
wewn oTavive, 1T 15 stated for the applicant that the .

appeal was preferred on 7-11-93 and it is pending.

2. In the circumstances, the appellate authcrity
i.e. R~1l is required to dispose the sald apoveal within

four weeks from the date of receipt cf this order. It
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is open to the applicant to raise s8ll the contentions
which are raised in this 0.A. hefore the saié appellate
authority by treating them as additicnal grounds, if they
are mot raised by the memo of appeal. The O.A. is ordered

accordingly at the admission stage. No costs,

3. The cffice has to communicate the copy of this

order by enclosing a covy of this G.A. to R-1 by 24-11-93.
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(R. Rangarajan) ' (V. Neeladri Rao)
Vember (Admn.) Vice Chairman
| ¢
Dictated in Open Court - )( j;
Dt.17-11-93, EEﬂ y Registiar
B |
The Director of Postal Services, Cary ,b_ O*“b'-**“ﬁ‘r"sl““ﬂ""

Hyderabad Region, Hyderabad. E_, No'\uv\\e\!,m pox : 1
The Sr.Superintendent of Post Otffices,

Hyderabad City Division, Hyderabad.
One copy to Mr.S.Ramakrishna Rao, Advocate, CAT.Hyd.

One copy to Mr.N,R.Devraj, Sr.CGSC.CAT.Hyd.
Cne spare cCopy.
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TYPED BY COMPARED BY

CHECMKEL BY APPROVED BY

IN THE CEETEAIL ADMINISTRATIVE TRIBUNAL
JERABAD BENCH 3 HYCERAEAD .

THE HON'BLE MR.JUSTICE V.NEELADRI RAQ
VICE-CHALT RMAN
D
THE HOW'BLE MR.A4B«GORTHI  ;MmmpER(A)
! D . '

THE HON'BLE MR,T.GHANDRASEKHAR REDDY
MEMBER(J)

D (;;;//).

THE HON'BLE MR .R«BRANGARAJAN' ¢ MEMBER(:)
) B X . )

Dateds /7 - [/ <1993

QRBER/TUDGMENT ;
M.A/R.A/C.2.No.
O.a.%0. | Y FL'/iaifg
T.A.No, ( W.P. ")

Admittdd and Interim dlrectlons
issuedy, :

Al lowed,

Disposed of with directions.,

Re jgcted/Orgdered.
No order as to costs.

“‘;,m‘g-“ .
‘ c‘“lld‘ A‘lﬂl‘l“n“ﬂl‘ue I'i‘ o

fryDERABAD BENCH.
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